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GOVERNMENT oF JAMMU AND KASHMIR
DEPARTMENT OF Law, JUSTICE AND PARLIAMENTARY AFFAIRS

(Power Section)Civil Sec retariat
Srinagar/Jammuy

Notification

Jammu, the 19th of May, 2025

By Order of the Government of Jammu and Kashmir.

Sd/-
(Achal Sethi)
Secretary to Government

iy LAW—Powr/312025-1O _ Dated :- 19 - 05 2025

fopy to the:- .

General Manager, Government Press, Jammu for publication in an extra
ordinary issue of the Government Gazette.
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